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Food Ada Iteration
1807. Shri Jhalan State: Will tbe 

Minister of Health be pleased to refer 
to the reply given to Starred Ques
tion No. 645 dated {Be 21st August,
1958 and state whettiei' Government 
have any proposal under considera
tion to make the implementation ot. 
the Prevention of Food AduIleraUofi 
Act more effective and to call for 
more vigorous measures with a view 
to appreciably reduce the incidence ot 
food adulteration?

The Minister of Health (Shri 
Karmarfcar): The implementation of 
the Prevention of Food Adulteration 
Act, 1954 (37 of 1954) is the responsi
bility of the State Governments. A 
Statement showing the substance of 
the replies received from the various 
State Governments is laid on the 
Table of the Sabha. [See Appendix 
IDt, annexure No. 78].

Railway Board

ia<Mt /  Shri JLuahaa:
I8m  \  Shri T. B. Vittal B*•:
Will the Minister of Hallways be 

pleased to state:
(a) how many Class I officers in 

senior administrative grade apart from 
the Members o f the Railway Board, 
have been in the office of the Board 
for more than five years;

(b) the reasons for retaining them 
in the Railway Board for such a long 
time; and

(c) whether there are any rolas 
governing the retention o f these OR-
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c tn  in such posts for such long 
period*?

The Deputy Minister o f KaJXWays 
(Shri S kshm m i Khan): (a) One.

(b) The officer has been retained 
in the public interest.

(c) Apart from certain tenure posts, 
no rule has been laid down specify
ing a period for which an officer 
should be appointed in the office of 
the Railway Board.

“Sabi Campaign"
IM9. Start Nek bu n  Ne*i: WU1 the 

Mini*ter of Food and Agriculture be
pleased to state:

(a) the total additional expendi
ture incurred on the last “Rabi Pro
duction Campaign” ; and

(b) t"Ee total increase in food pro
duction achieved due to this cam
paign?

The Minister for Agriculture (Dr. 
P. S. P fh m u kh); (a) The informSflon 
has been called for from the parti
cipating States and will be coveyed 
to the House when received.

(b) The total increase in production 
of Rabi foodgrains was about 3*2 
million tons during 1958-59 over the 
average production idT the last three 
years ending 1957-58. The increase 
was due to the Rabi Campaign and 
favourable weather and cr<5f>~condi
tions.

Movement of Goods

in *  I  shri * » » « * * * » :
\  Shri Daljtt Singh:

Will the Minister of Railways be 
pleased to state:

(a) th« steps taken by Govern
ment to improve the movement o f 
goods on various Railways daring the 
period from  the 1st August, 1989 to 
the 81st October, 1988; and

(b) the percentage of increase in
come in comparison to last year for 
the corresponding period?

The Depaty MhrisUr of Railway* 
(Shri S. V. Ramaawamy): -(a) The 
steps taken to improve the movement 
of goods on various railways during 
the period under review are mainly 
as follows:

(i) Instruction of Express or Fast 
Goods Services including 
Quick Transit Service and also 
of Crack Specials on several 
sections.

(ii) Increased supervision and con
trol so as to ensure right time 
starts, free reception o f trains, 
supervision on the running of 
work and van goods trains, 
expeditious placements of in
ward wagons, improvement 
in loading etc.

(iii) Intensification of block load 
movements, wherever neces
sary.

(iv) Provision of line and yard 
capacity works.

The sustained drive to speed up 
movement generally, which has been 
on for the last few years was kept 
up.

(b) The percentage of increased in
come from goods traffic during the 
period from the 1st August, 1855 Ho 
the 31st October, 1959 in comparison 
to the corresponding period oT the 
last year is 8 .8.

Fewer Houses la Bombay State

1811. Shri Pangarkar: W in the Min
ister o f Irrigation and Power be pleas
ed to state:

(a ) whether the Bombay Govern
ment have approached the Central 
Government for permission to  estafr- 
Uah three more Power Houses viz., 
Kakrapara Power House, Puma P awn  
House and Ukal Power House Id  « * * *  
industrial and rural requirements o f 
the State;




